
 Name of the corporatedebtor: Janta Glass Limited Date of commencement of liquidation: 06/02/2021  List ofstakeholders as on: 21/04/2021
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1 Uco Bank 12-03-21        3,01,01,78,740      3,01,01,78,740 Term 
Loan, CC 
and other 
facilities

0 No The Loan was secured against hyphothication and mortgage charge over the 
land building , plant & machinary and other assets of the Company. Plus 
Corproate Guarantee of M/s i. Traders (partnership), M/s J. Foundation (Prop.) 
M/s Pure Glass Containers
P. Ltd. and Personal guarantee of
Mr. Jayantilal Mehta. Mr. Umesh Mehta., Mr. Neeraj Mehta., Mrs. Hemaben
Mehta, Mrs. Chhaya Umesh Mehta , & Mrs. Priti Neeraj Mehta.  As per 
Financial Creditor All the securities have been sold, before commencement 
of Liquidation.

100%  No 83.77% 0 0 0 Admited

Total       3,01,01,78,740     3,01,01,78,740                          1 
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